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“The Directorate of Printing have
issued instructions to the heads of
Government of India Presses that
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for actual appointments apprenti-
ces should get their names regis-
tered with the employment ex-
changes on completion of their
training; and quelified apprentices.
are given preference over other
candidates in the matter of employ-
ment.”

Subletting of Government Quarterg in
D.LZ. Area, New Delhi

*268. SHRI SHIV SAMPATI RAM:
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) whether any survey was made
in the Government quarters in D.IZ.
Area, New Delhi, to find out the num-
ber of allottees of these quarters who
have fully or partially let out their
quarters to others and also have let
out the garages allotted to them;

(b) the particulars in this regard;
and

(c) the action taken or proposed to
be taken against the defaulters?
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SHRI K. GOPAL: This irregu-
larity and immorality of sub-letting
the quarters does not exist gnly in
this particular area. The main thing
exists in our own MPs’ quarters.

MARCH 13, 1978
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Will the hon. Minister tell us that
when he starts any enquiry, he will
do it right frem us? Otherwise, we
don’t have any right preach to
others when we don’t practise it our-
selves. The question should have
been: “Ifow wmany quarters have
been sub-let in the MPS’ quarters,
and  in the Government quarters?
Will the hon. Minister tell us this?”
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Lecturers aupointed in EDelhi Univer-
sity during Emergency

*269. SHRI DURGA CHAND: Will
the Minister of EDUCATION, SO-
CIAL WELFARE AND CULTURE
be pleased to state:

(a) whether Government have re-
ceived a demand for reviewing the
appointments of lecturers in the col-
leges of Delhi University during Emer-
gency,;

{h) whether there is any proposal
under Government's consideration to
review such appointment;

(c) if so, the details thereof;

(d) whether the University Grants
Commission  hag asked the Delhi
University to furnish the details of
such appointments in each college dur-
ing Emergency; and

(e) if so, the details of such ap-
pointments in each college?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) to (e). A statement is
laid on the Table of the Sabha.





